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iJ.A. No. 446/90
Nc. 2713/89

Oelhl thU the 15th or 3uly 1S94

Hln-h^ "™ber (J)
1 • &nri n, *j.waxA,

yo. Shri Late S.Muniram Tiwari.
Aged 46 years, Asstt. Foreman

factory Varangaon,
8|b Type IV Quarters, Ordnance
Factory, varangaon 425308.

/ 2. Shri P. Ramakrishnaiiian.
S/o. Late Shri Paluru fiamaiah,
^ed 44 years, Asstt. Foreman
Ortnance Factory, Varangaon,
2/0 Type IV ISIuarters,
Ordnance Estate Varangaon, 425308.

3. Shri E.A.Patil.
S/o Asaram Dagaru Patil,

2® years, Astt. Fpre in O.F.V.2/B, Type IV Quarters,
- do -

4. Bhri Ratneswar Aiukhopadhyay,
S/o Late Shri N.Mukhopadhyay,

Astt. Foreman in O.F.V.
4/B, Type IV wuarters,

-do-

5. Shri S.V.Seshaiah,
S/p Shri S,V. Subhasastry,

Aged 47 years, Asstt. Foreman,
28/C, Type IV Quarters.

- do ^

6. Shri T.K.Rao,
I. S/o Late Shri T.Raghavulu,

Aged 47 years, Asstt. Foreman,
28/B, Type IV wuarters,

- do -

7. Shri Sudhakaran N.,
S/o. Late Shri A.R.Kunjan.
Aged 47 years. Foreman in O.F.V.

/A, Type IV Quarters,
» do -

8- Shri B. Laxminarayan,
B.VenkateshwI^V, Asstt. Foreman,1VB, Type IV QuartersT

; -,do-

9. Shri S. Sen,
S/o Shri late^J. Sen. Asstt. foreman.
J^ecl 52 years,
12/B, Type IV Quarters O.F.K.

- do -

: 10. Shri A.S.Tharthare,
«/o. Shri S.B.Tharthare,

k V years, Asstt. Foreman,OF.VI <3uarters,



^7^

'.i

\
\

2 S 2
/

11. Shri s.K.Dutta, /
S/o Shri B.N.Datta. O

to/a Fore-man in O.F.K.13/A, Type IV Quarters,
Ordnance Estate, Varangaon,

12. Shri B.ftaraami^rthy.
48 yrs.

- do - '

13. Shri R.Venkateswarlu.
f/®,^h?i ^adhakrishnaiati R.^ed 45 years Astt. Foreman.
'4/C, Type IV Quarters,

- do -

15. Shri B.Laishman fiao,
S/o of Shri B.Somesurva Rao,

43 years. Astt. Foreman,
28/D Type IV Quarters,

- do -

14. Shri P.Q. TongaoKkar.
S/o Shri R.S.Tongaonkar.
Aged 50 years. Astt. Foreman,
lO/A, Type IV Quarters,

- do -

16. Shri N.C.Risbud.
S/o Late Shri C.V.Risbud,
Aged 53 years. Foreman in O.F.V.
10/D, Type IV Quarters,

- do -

17. Shri Mohan Hari Margunde,
S/o Late Shri H.V.Napgunde,
Aged 52 years. Foreman O.F.V.
9/B, Type IV Quarters,

- do -

'i

18. Shri M.K.Nehete
S/o Shri Kisan Nehete,
Aged 50 years. Foreman in O.F.V.
16/A, Type IV Quarters,

- do -

19. Shri Narendra N. Shaima.
S/o Dr. D.N.Shaima.
Aged 49 years, Asstt. Foreman in O.F.V.
18/A, Type IV Quarters,

; - do -

i20. Shri K.C.H^ttar.
I S/o Late Shri M.L.iChattar,

Aged 43 years, 18/d, Type IV Qrts.
I - do -

|l. Shri p.c.Tewari.
S/o Late Shri Srikrishna Tiwari,
^ed 43 years, Asstt. Foreman, O.F.V.
"/D, Type IV Quarters,

- do -

Shri K.C.Arora,
S/o Shri R.D.Arora,

46 years, Asstt. Foreman,
'/D Type IV Quarters,

\

-do - 3
• • O
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8A. Tp£iv

Aaeri ^ahasrabudhe,
8^D TvpriT6ua??e^i:'

J - do - '

25.Shri B.K. Paul
S/o Shri K.M. Paulose

17^.
- do — '

; 26. Shri B.C.Banerjee.

Aoph Rn^ Shri K.C. Banerjee,

- do - '

27. Shri ^.C.Shrivastava.
Srivastava.t?^c/Ue '̂QS-tt.^Fore.a„ i„ o.P.v.

— do -

; 2®- lU^.O.T.Waykiie.S/o Late Shri T.u. Wavkol^^
^a/d years. Forejjian in 6 F Vi 'O/B, Type IV Quarteis, •

' t -.:do.-

laL 1^® lI.C.Kausal.
23/b, Ty^e"v"

— do —

30. Shri Ram Babu.
°®vi Ram.

^/A,
— do —

S'

•ft
'f.

' f^l''*'^"''hopadhyay
Aged 44%eaS Mukherji,5/a, TypriT6uX*;s

- do -

l/f, V* ghosh.

I in O.P.V.
;»• » d n _ '

#' |/?,":''-N«'>aware.
f Aged 53^yfars Nanaware.

..4

V'
j:
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•y* 34, Shri K.'K.Sharma
s/o Shri B.R,Sharma, /
Aged 40 years. >^sstt. Foreman in O.F.V.
6/C, Type IV Quarters.

- do -

35. Shri M.K.Sharma.
s/o Shobha Ram Shaima,
Aged 40 years. Asstt. Foreman in O.F.V.
12/D, Type IV Quarters.

- do -

36. Shri G.R.Dewan
S/oe Shri Mukundlal Dewan
Aged 52 years. Asstt. Foreman.
29/C, Type IV Quarters,

- do -

37. Shri A.N. Khedl§kar,
S/o of Shri N.S Khedlekar.
Aged 46 years. Asstt. Foreman in O.F.V.
Il/D, Type IV Quarters.

I - do «
38. Shri S.C.Dasgupta.

S/o. Shri Gopal Mohan Dasgupta.
Aged 45 years. Asstt. Foreman in O.F.V.

» 24/A Type IV Quarters.
- do -

39. Shri B.K.Singh.
S/o. of Shri L.C.Kotwal
Aged 49 years. Asstt. Foreman,
21/B, Type IV Quarters,

- do -

40. Shri M.L.Gupta.
s/o Shri G,L, Gupta.
Aged 43 years. Asstt Foreman in 0,F,V.
21/A Type IV Quarters.

- do -

^ 41. Shri K.N.Kathawate
V s/o. Shri N.B.Khathawate.
'y Aged 47 years, Astt. Foreman in O.F.V.

22/C, Type IV Quarters.
- do -

42. Shri S^K, C3iakffaborty.
s/o Late Shri D.C.Chakraborty
Aged 42 years. Asstt, Foreman in Qel:.12.
19/C, Type IV Quarters.

, - do -

43. Shri B,P.Singh.sw
S/o Sfesi LatelEshwari Singh
Aged 52 yearsj_®sstt. Foreman in O.F.V.
20/A, Type IV Quarters.

» do -

44. Shri S,K, Kundu.
s/o. of Bferi Balaram Kundu, Asstt foreman.
Aged 41 years.
1/C^ Type IV Quarters.

- do -

45. Shri B. Phani Babu,
s/o of Late Shri B.Y.Somahajuly

I Aged 41 years. Asstt. Foreman,in Q.^FV.
1\ 2/C, Type IV quarters. ^-

i -do- .,5
i
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46. Shri p. Ramarao. V 1 >5
K f/®- ^ate fehri p. Subha Rao. • - h

V *S54t» Foreman. '4/ft, Type IV Quarters,
- do —

47. Shri S.C.Mandal
S/o Late Shri B. Mandal,
Aged 50 years. Rer6man, in O.F.V.
3/D, Type IV Quarters,

- do -

48. Shri H.D,S.Kanwara.

"?"yan Singh Kanwara.
f^/r $ Foreman in O.F.v.10/G, Type IV Quarters,Ordnance Factory Estate, Varangaon.

49. Shri MjOi^Ar^ar Baig.
I f/oj-ate Shri Md. Mastan Baig.
f ^ Po3:eman in O.F.V,17/B, Type IV Quarters.

do - .

50. Shri Shyamal Kumar Saha.
I S/o. Late Shri Kanailal Saha.
i years. Foreman in O.F.V.27/C, Type IV Quarters.
; , • • - do — ", ,

51. Shri K.C.Modi.
S/o. Late Shri Devchand Modi.

I • /"-'do'-

I 52. Shri D.K. Bhattacharjee,
5 Shri J.N. Bhattachraiee..years. Foreman in O.F.V.

19/B, Type IV Quarters.
- do -

'i 53. Shri B.R.Tayade.
Vi Shri Rewaji Soraa Tayade

^ o?/A year's. Foreman in O.F.V.1 25A, Type IV Quarters.
- do - •

I 54. Shri B.Tata Rao.
kfl'A i^amaswainy.

do - •

C,V«Ramana MurtVe
Abed C.R,Dikshatulu.

"do -

1 Abld^?„f°*^"''/-®''atnagar.
I 29/D. i" "-F-V.
i:;- . dO'-

AbeH

"/A.

1.

-do- • S-
.-ft
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58. iihri A.V.Ozarde.
Vo. Shrl V.z.Ozarde,

69. Shri Y.B.Rajput.
S/o of Shrl B.S.Rajput

Bhusaval. ' Sulldlng,

60. ^!^rl K.M. Shrivastava

Aged^SS^ears '̂ Por =30/A, Typ^ Iv'ou!rt^ts
ordnance Estate, Va«ngaon.

61. |hri V. Subramanyam,

4edi5%ears27/A, i^e Iv'oulrSrs
- do — '

C E ^
V/s,

1. Union Of India, ^nrough
Secretary. Ministry of Defend,

Of India,

2. iRie Chairman,
Ordnance Factory Board,10-A, Auckland Road,
Calcutta.

'* General Manager,Ordnance Factory;
Varangaon,
Cwe> Kj-g; ^

h

6

Applicants.

Respondents.
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0 R P E R ( Oral)

HoN'bls Shri 3«P. Sharma. Member

In all 61 applicants joined together t@ file this

application against the Circular dated 5.4, 1988 and

P.O. No, 66 dated 12.4,1988 uhersby only 50% of the

strength of the foreman and Assistant Foreman are depleyed

on Qv/ertime. The griev/anca ef the applicants is that

the said circular and order are arbitrary, unrsasonable^

unjust and also the method of calculating and the payment

of overtime as per the Circular dated 27.4.1988 is dis-

criminatary, illegal and contrary to t he provisions of Indian

Factories Act, 1948. Ths applicants have prayed for th»

grant of the reliefs that the curtailing,of the uorking

of the Overtime is discriminatory and violative of

principles, of natural justice and the order dated 5.4.1988

and 12.4,-1988 be set aside or. the applicants be diracted

to pay compensatisn of the applicants in vieu.iaf certain

uithdraual of 5P^ of ths overtime working. A dirsction

bss issued to continue the present arrangoment, A declaratian

be alsQ made thft, OrO dated 25.6,1993 is discriminatory,

2. A netioB uas issued to the respondents to files the raply

oppssin^ tha grant of the relief. The applicants have

als0 fileid the rsjeindsr.

3. 0#A. No. 1130/88 uas filed by Shri i^.P« Sharma and

alsa challenged in OA No, 446/90. The Hon'ble Chairman by

the erdsr dated 23. 2.1990 directed that the present OA

446/90 be heard and disposed of alsnguith 0A-113Q/B8, This

0A-446/90 has been registered in the Principal Bench esn

transfer from Mau B«mbay Bench where the No, uas 640/88,

4. Wane is present on behalf of the parties despite of

the fact that the matter is on B®ard since 3un,1994. It

It
appears that 0A-1130/B8 had alrsady been disposed of by .
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the Principal Bench by the-order dated 20.8,1992 and

the relief claimed by Shri M.P. Sharma and 98 others was not

considered favourable andlths Q®A. uas erdered ts be

distnissfd. In \/ieu of this the same order passed by

the Principal Banch QA-l 130/08 in all four applies to

the present petitianers of OA-446/90. Us agree with

the findings and reasonings giuan by the Bench in

QA-1130/8B and do not uant to reiterate the same in

this judgement. A cepy of the judgsment af OA-1130/80

shall bs placed by the Registry in the present U.A.

5. This application is totally deuoid of merit in

the dscisian 0A-1130/aB decided an 20.3.1992. O.A.

is dismisssd. Costs an parties.

(a,K. (3,P, Sharma)
Membar(A) Nembsr (3)

*nittal"«-


